ATus g&ar f10H0-40

22 SO 1939 (2N0)
(0 9SHT 498) YEHI, AWHAR, 12 ST 2017

frata= faumr

RIPKCE|
12 [ 2017
o d11—3-32 /2017—17—TCU fafad, 2017 & JavR W Ref T iR den e Ref i offhar @
i 9 el wRa Maled smam, 7 ol &1 SAfoRgEaT d@a—479 /3 /2017(I) f&A16 12 S, 2017 T SFRRgEAT
w479 /3 /2017(10) &t 12 S, 2017 a SifeRgE w@a—479 /3 /2017(I1D) fadies 12 [, 2017 FEARROT 6
SR & Y O JHIRIG &1 Wl € |

RIS & ARy 4,
HET HAR TR,

9 9

3R Afa |



2 fagR TToTe (e, 12 7 2017
T fAet=er s
srfarg=T

Ratew aaw, s A=, 7€ Reehi-110001, Reiw 12 57, 2017/22 ss 1939 (4%)
|, 479/3/2017(l):- Treewdi T SuTeeT<iiy fat=e sfefaem, 1952 (1952 =1 31)

#ir g 3 &1 37 & (1) F SATE H, IR AT AR, Feaid G 6 TH 8, qgrEied

T AT, HGE Wad, 9 fdeett &I, Teeua iy Far=e, 2017 * fow uagrr fefH T sriray FaF
FAT Bl

AR,
TR FAR
TgE 9= |
e fRat=e s
srferg=T

Rat=w agw, sms A=, 7 Reht-110001, RAiw 12 579, 2017/22 |ss 1939 (9F)
. 479/3/2017(11):- Te2udtT S Iy Hat=e sfafaay, 1952 (1952 =1 31)

£ o 3 37 g () F e #, wwg fate s, 3 @ osfgEer |0
479/3/2017 (1) fe=tid 12 S 2017 garr fAgea sfteRat & afaRea, A=
0T gfRaey, 9 Had, a% et & mfaf@a sfwREt & et
at=e, 2017 % forw feffn i gearers § agr fefr srirs e #ar g |
(1) =t Tfewg THeaT, 999 9=
(2) 1 o o Areq, Aeaw
A X,

TG 9= |



fagR TToTe (raaRer), 12 ST 2017 3
swea FAat=e s
srfarg=T
Ratew aaw, sns A=, 7€ Reehi-110001, Reiw 12 57, 2017/22 /ss 1939 (4F)
. 479/3/2017(11):- Treeuei=r i Iurseudty fAat== srfafa=m, 1952 (1952 =7 31)
#r g 3 i 37 g () F AT ®, A A= A, e i G| i 12 99, 2017 &+

srtere=ET /. 479/3/2017(11) 37 Rgaa stfespat & stfatiad, Teedd i Har=e, 2017 + @,

I=r AT greufY F T 3 | Ifedrad STl I A= Gl & &TqFq 2 H Ifoataq T4,
TCET TSLTT &7 faedl ST 89 o & [0 ol e FArel & Ias § g [etT
ARALT o &7 H FFd Fear 2.

qrooft
% . s/ g Ref stfhae w1 § fge sifax
g9 mifaT a7
(1) (2) (3)
1. ATET TEIT 1. ft F. goAwEw TE, T FyHed F oa9r 9t

gty weor e @ar AfvEmew, satw-6, s,
FARMEN- 522503, Srem-1ex, are yaer
2. AT FeFwHEE, FamEed F 3T AatE, oy T9er
Tgm g9 AfEEeE,  siE-6, SmEL S,
FATTIET- 522503, SAT-1g, e q=er
2. FeomEA W (1. Y Hraw @, gty
T TAT TR T4, AT 1-791110
2. oft FT ga, euw A,
T &9 s Tae, AT -791110

3. _qH 1. oA ww.F. T, aw af=y,

sy g 797, fHaE, [ERrii-6
2. oft u. uq. T, 99T g,

sa¥ g 797, fRaE, [@Rrii-6
4. R 1. =t 79 =g T, qi=E, [Fer @ &1, et
2. 1 s THR =T, 39 "=, g g aw, wer
5. ENIL U 1. 7 T&g awT, W gt gxiteg e aar

2. At FAET WS, A Fi=, BAETE Ay q9v
. ot TAET. qUER, iE, Tar Famer gt
. AT TUAT IAHTH, FI<H qi=E, TET [FeTa T atearag

. AT SOH, T, iE, A AT AT e,
fgaaTE 7o wad, TFe 7. 10, Tiae-382010

f

N

:




fagR TToTe (3rmyRer), 12 ST 2017

T/
o i &=

wgras Reffr sitfhas v § g stfhax

(2)

(3)

2. <ff TH.UH. HEA, 3T A=,
TS faemasT af=aray,
fagaTs ueet wad, 9% 7.-10, Teia2-382010

1. ot 9T AT, 9| S, AT HERTT

2. At T T, 9 qiee, ghamn g ae,
e wae, -, ISng

=

AT ez g 71, af=@, Tam=e g e qar

N

. o1 o= g Faw, 3T afE, BamEe yeer e aam

10.

[

. AT uw, o, g, af=E, Seg-smeHiT AT g,
IECIGER IR EIEE RSt (LRI

N

. AT ST AIRSE M We, 3T A=, TFg-HeH ¥ fFgm a4,
AT AT /AR

11.

[

. o1 fo o g, af=aE-wrard, Aee g aar, T=r

N

. AT TSI FHI, 66 d=a, AT e a1, T

12.

[umy

. AT vE. i, gt=a (9T, FATed e a9,
e qiFT 7. 5074, FAT T, 121, I97 T,
e =iy, a'ilﬂ 7-560233

N

. AT UH. TH. FTHEATH, IT 9=, FAled e g9,
qree qiF9+. 5074, FA7 . 127/07, 997 9,
TereTe =Ter, SRTe-560233

13.

[umy

AT A . TG THT, GEE, A AT AT g,
eaa9-695033

N

. STHT U, ST, S AE, A T qeT aieare,
=aa9-695033

14.

e J2q

1. ot srager yarT g, vam af=>a, 927 T Femaeaar
= aTa s, AT 462004 (7.7.)

2. ot 7 ATErEr g, a7 ", e eor e
T=ETe, AT 462004 (H.7.)

15.

1. Sf. U.UA. FdH, T A9, HgTY Ae=aar at=aray,
e Ja=, Fa TFrHeH, qa$-400,032

2. AT AT S FZALHT, 3T 9f=E, ARy Aemaaed ai=aray,
e o=, F9 EorHeH, a$-400032




fagR TToTe (raaRer), 12 ST 2017 5

T/
oo i &=

g Ref stfhaa w1 § fge sifhax

(1)

(2)

(3)

16.

1. et TH. T\ <& T, g, i e aer, R,
ST, IO

2. ft Tifga auw, sk ot aforge G g, Ferater,
ST, AU

17.

1. ot vg foew, sreh e |,
e e aar fFramaar

2. At e St MitHw, 3 "=, ey G aur

18.

1. =t TRATASEET, gi=a, feie G aar at=ar,
AeS11-796001

2. At TH. . ST, AT gi=E, WS g
H=ETeTs, ArEsi-796001

19.

1. =7 U ST HTS, A ST Jf=d, e AT q9r

2. ¥ F. 9@, giEg, ARG YT J9T

20.

1. =7 offa o A, af=E, e g a9,
s faym aar afar,

qa-=aY, SaT-gar, sifeem-751001

2. off qETT of7 FATOh, T A, 3EaT ey g,
IEET e qer fEEre,
qaeay, Srar-gat, Arfear-751001

21.

1. =fy orfer srg=aTer e, af=ra, votre fErar=rarar atares,
Fa?-1, G518

2. ot srfRer o, s w1, gome e wi=are,
TFT-1, ISR

22.

1. ot AT T, Fi=a, T e qar

2. T "L =R AT, g q1=d, TSI (AT T4

23.

1. =it va.uy. vumm, "=, BtEw Qae aar

2. AT T ST To, T Hqi=a, i Eeare qer

24,

1. . el e gteam=E Tar, abadrg Gy aar
Hf=rarerT, == 600009

2. ATt EHUIAH, G Qi AHaAdTg g a9 af=aray,
=$-600009




6 fagR TToTe (3rmyRer), 12 ST 2017

*. 9. Tsa/ agraT Refwr sitfraes &7 # Ay Aifhax
o T &7
(1) (2) (3)
25. =TT 1. =f. UH. TS SE, 5T e ¥ a9t
Tt fEramear ai=Ere, gfedw e,
&aare-500,004

2. = AT, A I, s e & wy ate,
FeTeT fremasee gi=@Eray, fede e, gaane-
500004

26. (£ KR 1.t e AoAaTy, AiwE, B e a9,
FILAAT-799010

2. fTHT foreft SaadT, §n at=a, B fErgm &,
AIMqA1-799010

27. IaET 1. =t Swrerer =%, Gf=a, 303 eI AT WA, T8

2. ot wad g Forard, 696 af=a, 309 faam a9 w9as,

28. IAL W 1. = 91T TR o, e Ft=a, g g7, Framaan,
3T 29T, TETH-226001

2. ot yHIE FAW S, BFaw qi=a, @ q47, g 9@,
39T T29T, TETH-226001

20. qf2rT S 1. =it 59 e, wf=e, s awrer @am g, fGame aar a499,
FIAhTaT-700001

gfery avrer fAama T, B a9r wae,
FIAHTaT-700001

30. TE ToEt | 1. off sfeE T, R, zRmr-atEm Ret
CERES

2. o fo= 7w, Ser-ateee, Ser-atay et

31. KR 1. fiu. e e, afe,
g g7 "f=arey, AFex aredma e, [g=71-605001

2. ATwet v, spEeead, uitew wrw fRaeT,
g g7 "f=arey, AFex aredma e, [g=71-605001

e |,
TR TR,
TG g |




fagIR TTote (e, 12 T 2017 7

ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi — 110001, Dated 2" June, 2017/ 22 Jyaistha, 1939 (Saka)

No. 479/3/2017(1) - In pursuance of sub-section (1) of section 3 of the Presidential

and Vice-Presidential Elections Act, 1952 (31 of 1952), the Election Commission of India, in
consultation with the Central Government, hereby appoints the Secretary General to the Lok
Sabha, Parliament House, New Delhi, to be the Returning Officer for the Presidential Election,
2017.

By Order
VARINDER KUMAR,
PRINCIPAL SECRETARY.

ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi — 110001, Dated 2" June, 2017/ 22 Jyaistha, 1939 (Saka)
No. 479/3/2017(11) - In pursuance of sub-section (1) of section 3 of the Presidential

and Vice-Presidential Elections Act, 1952 (31 of 1952), the Election Commission of India,
hereby appoints, in addition to the Officers appointed vide the Commission’s notification No.
479/3/2017 (IlI) dated 12t June, 2017, the following Officers of the Lok Sabha Secretariat,

Parliament House, New Delhi, to be the Assistant Returning Officers at Headquarters of the

Returning Officer for the Presidential Election, 2017:

(D Shri Ravindra Garimella, Joint Secretary.
(2) Shri Vinay Kumar Mohan, Director.
By Order,
VARINDER KUMAR,
PRINCIPAL SECRETARY.
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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi — 110001, Dated 2" June, 2017/ 22 Jyaistha, 1939 (Saka)
No. 479/3/2017 (1lI) - In pursuance of sub-section (1) of section 3 of the Presidential

and Vice-Presidential Elections Act, 1952 (31 of 1952), the Election Commission of India,
hereby appoints, in addition to the Officers appointed vide the Commission’s notification No.
479/3/2017 (1I) dated 12t June, 2017, the Officers mentioned in column 3 of the TABLE below
as the Assistant Returning Officers for the Presidential Election, 2017, at the premises of the

Legislative Assemblies of the States, NCT of Delhi and UT of Puducherry mentioned in column
2 of the TABLE below:

TABLE
Sl. State/Union Officers appointed as Assistant Returning Officer
No Territory
1) (2) (3)
3. Andhra Pradesh 1. Shri K. Satyanarayana Rao, In-charge Secretary to State

Legislature, Andhra Pradesh Legislature Secretariat,
Block- 6, L.G.C., Velagapudi-522503,
Guntur District, Andhra Pradesh.

2. Shri P. Balakrishnamacharyulu, Deputy Secretary to
Legislature, Andhra Pradesh Legislature Secretariat,
Block- 6, L.G.C., Velagapudi-522503,

Guntur District, Andhra Pradesh.

4, Arunachal Pradesh |1. Shri Modan Lasa, Secretary,
Legislative Assembly Arunachal Pradesh,
Naharlagun - 791110

2. Shri Kago Habung, Additional Secretary,
Legislative Assembly Arunachal Pradesh,
Naharlagun-791110

3. Assam 1. Shri M. K. Deka, Principal Secretary,
Assam Legislative Assembly, Dispur, Guwahati-6

2. Shri A. N. Deka, Additional Secretary,
Assam Legislative Assembly, Dispur, Guwahati-6

4. | Bihar 1. Shri Ram Shreshtha Roy, Secretary,
Bihar Legislative Assembly, Patna

2. Shri Bhushan Kumar Jha, Deputy Secretary,
Bihar Legislative Assembly, Patna

5. | Chhattisgarh 1. Shri Devendra Verma, Principal Secretary,
Chhattisgarh Legislative Assembly.

2. Shri Chandra Shekhar Gangrade, Additional Secretary,
Chhattisgarh Legislative Assembly.

6. | Goa 1. Shri N.B. Subhedar, Secretary,
Goa Legislature Secretariat.

2. Smt. Namrata Ulman, Joint Secretary,
Goa Legislature Secretariat.
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Sl
No

State/Union
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(1)

(2)

(3)

Gujarat

1. Shri D.M. Patel, Secretary,
Gujarat Legislature Secretariat,
Viththalbhai Patel Bhavan, Sector No.-10,
Gandhinagar-382010

2. Shri S.M. Memon, Deputy Secretary,
Gujarat Legislature Secretariat,
Viththalbhai Patel Bhavan, Sector No.-10,
Gandhinagar-382010

Haryana

1. Shri Pankaj Agarwal, Labour Commissioner,
Government of Haryana.

2. Shri Naren Dutt, Joint Secretary,
Haryana Vidhan Sabha, Vidhan Bhawan,
Sector-1, Chandigarh.

Himachal Pradesh

1. Shri Sunder Singh Verma, Secretary,
Himachal Pradesh Vidhan Sabha.

2. Shri Lal Singh Kanwar, Deputy Secretary,
Himachal Pradesh Vidhan Sabha.

10.

Jammu & Kashmir

1. Shri M. R. Singh, Secretary,
Jammu & Kashmir Legislative Assembly,
Assembly Secretariat Jammu/Srinagar.

2. Shri Gh. Mohi-ud-din Bhat, Deputy Secretary,
Jammu & Kashmir Legislative Assembly,
Assembly Secretariat Jammu/Srinagar.

11.

Jharkhand

1. Shri Binay Kumar Singh, Secretary-In- Charge,
Jharkhand Legislative Assembly, Ranchi.

2. Shri Ranjeet Kumar, Joint Secretary,
Jharkhand Legislative Assembly, Ranchi.

12.

Karnataka

1. Shri S. Murthy, Secretary (1/C),
Karnataka Legislative Assembly,
P.B. No. 5074, Room No. 121, 1st Floor,
Vidhana Soudha, Bengaluru-560233

2. Shri M. S. Kumaraswamy, Deputy Secretary,
Karnataka Legislative Assembly,
P.B. No. 5074, Room No. 127/A, 1st Floor,
Vidhana Soudha, Bengaluru-560233

13.

Kerala

1. Shri. V. K. Babu Prakash, Secretary,
Kerala Legislature Secretariat,
Thiruvananthapuram-695033

2. Smt. A. Shaila, Joint Secretary,
Kerala Legislature Secretariat,
Thiruvananthapuram-695033
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Sl
No

State/Union
Territory

Officers appointed as Assistant Returning Officer

(1)

(2)

(3)

14.

Madhya Pradesh

1. Shri Awadhesh Pratap Singh, Principal Secretary,
Madhya Pradesh Vidhan Sabha Secretariat,
Bhopal-462004(M.P)

2. Shri Prem Narayan Vishwakarma,
Additional Secretary,
Madhya Pradesh Vidhan Sabha Secretariat,
Bhopal-462004(M.P)

15.

Maharashtra

1. Dr. A. N. Kalse, Principal Secretary,
Maharashtra Legislature Secretariat,
Vidhan Bhavan, Backbay Reclamation,
Mumbai-400032.

2. Shri R.]. Kudtarkar, Deputy Secretary,
Maharashtra Legislature Secretariat,
Vidhan Bhavan, Backbay Reclamation,
Mumbai-400032.

16.

Manipur

1. Smt. M. Ramani Devi, Secretary,
Manipur Legislative Assembly, Chingmeirong,
Imphal, Manipur.

2. Shri Rohit Sapam, Joint Secretary,
Manipur Legislative Assembly, Chingmeirong,
Imphal, Manipur.

17.

Meghalaya

1. Shri Andrew Simons, Commissioner & Secretary,
Meghalaya Legislature Assembly.

2. Shri Foster G. Momin, Deputy Secretary,
Meghalaya Legislature Assembly

18.

Mizoram

1. Shri Ngurthanzuala, Secretary,
Mizoram Legislative Assembly Secretariat,
Aizawl-796001.

2. ShriS. R. Zokhuma, Additional Secretary,
Mizoram Legislative Assembly Secretariat,
Aizawl-796001.

19.

Nagaland

1. Shri N. Benjamin Newmai, Commissioner & Secretary,
Nagaland Legislative Assembly.

2. Shri K. Sekhose, Secretary,
Nagaland Legislative Assembly.

20.

Odisha

1. Shri Amiya Kumar Sarangi, Secretary,
Odisha Legislative Assembly,
Odisha Legislative Assembly Secretariat,
Bhuaneshwar, District-Khurda, Odisha -751001.

2. Shri Bhawani Sankar Senapati, Joint Secretary,
Odisha Legislative Assembly,
Odisha Legislative Assembly Secretariat,
Bhubaneswar, District-Khurda, Odisha -751001.

21.

Punjab

1. Shri Shashi Lakhanpal Mishra, Secretary,
Punjab Vidhan Sabha Secretariat,
Sector-1, Chandigarh.
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No Territory
(1) (2) (3)

2. Shri Anil Vij, Additional Secretary,
Punjab Vidhan Sabha Secretariat,
Sector-1, Chandigarh.

22. | Rajasthan 1. Shri Prithvi Raj, Secretary,
Rajasthan Legislative Assembly.

2. Shri Mahesh Chandra Sharma, Assistant Secretary,
Rajasthan Legislative Assembly.

23. | Sikkim 1. Shri L. M. Pradhan, Secretary,
Sikkim Legislative Assembly.

2. Smt. Durga D. Pradhan, Additional Secretary
Sikkim Legislative Assembly.

24. | Tamil Nadu 1. Shri K. Boopathy, Additional Secretary/Secretary I/C,
Tamil Nadu Legislative Assembly Secretariat,
Chennai-600009.

2. Shri B. Subramaniyam, Joint Secretary,
Tamil Nadu Legislative Assembly Secretariat,
Chennai-600009.

25. | Telangana 1. Dr.S. Raja Sadaram, Secretary to State Legislature,
Telangana Legislature Secretariat, Public Gardens,
Hyderabad-500004.

2. Dr. V. Narasimha Charyulu, Joint Secretary to State
Legislature, Telangana Legislature Secretariat, Public
Gardens, Hyderabad-500004.

26. | Tripura 1. Shri Bamdeb Majumder, Secretary,
Tripura Legislative Assembly,
Agartala-799010.

2. Smt. Lily Debbarma, Joint Secretary,
Tripura Legislative Assembly,
Agartala-799010.

27. | Uttarakhand 1. Shri Jagdish Chandra, Secretary,
303 Vidhan Sabha Bhawan, Dehradun.

2. Shri Madan Singh Kunjwal, Joint Secretary,
309 Vidhan Sabha Bhawan, Dehradun.

28. | Uttar Pradesh 1. Shri Pradeep Kumar Dubey, Principal Secretary,
Vidhan Sabha, Vidhan Bhavan,
Uttar Pradesh, Lucknow - 226001

2. Shri Pramod Kumar Joshi, Special Secretary,
Vidhan Sabha, Vidhan Bhavan,
Uttar Pradesh, Lucknow - 226001.

29. | West Bengal 1. Shri Jayanta Koley, Secretary,
West Bengal Legislative Assembly, Assembly House,
Kolkata-700001
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2. Shri Dhritiranjan Pahari, Joint Secretary-cum-Committee
Officer, West Bengal Legislative Assembly, Assembly
House, Kolkata-700001
30. | NCT of Delhi 1. Shri Abhishek Dev, District Magistrate,
South West Delhi.
2. Shri Shiv Kumar, District Magistrate,
District-West Delhi.
31. | Puducherry 1. Shri A. Vincent Rayar, Secretary,

Legislative Assembly Secretariat, Victor Simonel Street,
Puducherry-605001.

2. Smt. S. Bhuvaneswari, Editor of Debates,
Legislative Assembly Secretariat, Victor Simonel Street,
Puducherry-605001.

By Order,
VARINDER KUMAR,
PRINCIPAL SECRETARY.
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